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ORIG*INAL APPLICATION  No. 31p7 	of 20OZ 

Applicant(s)m 	 Responderw(s) 

Advocate for 	 Advocate for 
Applicant(s) 	 Reipon'dent(s) 

aftwm t eTft 
N6tes'of the Registry ~ ' 	 Orders of the Tribunal 

mtqft(al za mft: - 	 28.4.04 	Mr. CSG Nair 
'4)ateof Presentation.: 	 Mrs. K.Girija,, ACGSG1  

Heard. Mrs. - K*'Girija,appears for the 

respondents. Applicatiou iq admitted., Respondents Date of Registration 
may file reply statement witilinfour Weeks 

Rsm: C_q1r_4xs,6 	A4 	with copy to the amplicant. - who may f-ile rejoinder 
Subject 

if any, - witbin two ,  weeks 	thereafter. 

*qo oft fflft 	 e RC - for completion -of pleadings List 'befor 
Date .of Posting 	 on -A-9 

	

~H=P D'  ( ;A  NM) 	 A. VC)
~ 

28.4.04 
ry 

U20.1.05 C-II 

Mr.CSG Nair 
Mrd.K.Girija, ACGSC(rep) 

RC When the matter came up.for hea. ring* the 
learned counsel for respondents 'in' the'OA 

None for either" side. 	 submitted th 
. 
at th 

. 
is Co' 	

. 
-.has urt earlier 

No reply filed yet, Call 	granted some relief to. the respective 
applicants in similar mat-ter. Thereafter 

on 0. 5,08, 2004,, on the basis of the interim ..order of.. 
Hon'ble Hiqh Court 'of Kera'la in that 
matter and further dev'elopments in the 
matter is a 

' 
waited she ~ sought an 

	

18,06,2004 	adjournment. In view of that - ne month I s 
time is.granted. Post after one Month. 

KVS(JM) 
kki 
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OA 3.1 

4~~ 4i 13rft 
Notes of the Registry 	 Orders of the Tribunal 

RC 

None for either side. 

No reply filed yet. Call 

on 17,09,2004. 

05,08.2004 

' 1 0d 	 RC 

None for either' : side, 

No reply filed yet. As 

last chance call on 29.10,04. 

17.09,2004 

to 

RC' 

None for either side. 

Reply has not been re-

presented yet. Call on 

24.11.2004. 

24.2.05 	 AVH 	 C-I 
(7) mr.csG Nair 

Mrs.K.Girija,ACGSC 

At the request of the counsel for the 
respondents adjourned to!2.3.,66-  

By order 

C. Q ., I 

asp 

2.3 05 	 C-I 
(11) Mr SG Ila 

1At0.Gir1 KJa,ACGSC 

Counsel for.,the respondents seeks and is 
granted three weeks time for filing additional. 
reply statement,' Rejoinder thereto shall be. - . 
filed withih two weeks"thereafter.* List before 
RC for completion of pleadings on 4- 

A (VC1 

ZRI  asp 

Mrs K Girija(rep) 
30 

MA-762/05 fdr -reception.of additional 
reply statement is allowed. 

Post the O.A. a/w'OA-174/04. 

SN(VC-) 
11 8-05 

trs, 

29.10.2004 

Iva 

+14,71,  
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17.10.2005 	 KVS(JK 	C-111 

(16) 
1~&. c.S.G.Nair 
Mrs. K-Girija, ACGSC 

Heard. Common orderprono 
. 

ced in open 

court. 

KVS(J~1) 
17.10.2005 

vs 

I 
RC 

None for either side. 

Reply . on behalf of R . 2 

is o n record - and a copy 

thereof has been.given to 

other side on 28.10.2004. -  

No reply frorn'R 1, Rejoindex 

if. -any filed, by~ 13,612.2004 

be taken on record and 

thereafter list before SB 

for final hearino, 

03.12.2004 

A—S  

vt 
..

_16 *0/97/MGIPK-16 Cj!AT 	-4-11-97-26,000. 
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Notes of the Registry 
	 Orders of the Tribunal 

RC 

None for either side. 

Additional reply has 
not been re-presented yet. 
Callon 30.05.2005. 

–470-4.200-5 

RC 

None for either side. 

-Reply is on record 
No rejoinder filed yet. 
Additional 

. 
reply for which 

peffnission was granted by the 
Hon'ble Bench has also not 
been re-presented though 
sufficient time granted. 
Rejoinder to . the reply 
already on record, if any,, 
filed by 20,06.2005 be taken 
on record and thereafter' 
include in the list of cases 
ready for final hearing (SB). 

30.051005 

RA 

I 

tq~, 
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